177 Written Answers

18 agEfirey
19 4T F |AGAN FEIL

20. Teqfufran & 9 &gl
Ft fafqator |

21. 1 farmgqio |
22. Nz ww & faiaaie
23. ®IR-7¢F F42 1 fafaata )

24. “drefra@”’ fagar wd R
fE #rE Tt 3§ wasr fAF «€r@
#§ gAFTH ST A TG g AW
fSax gt & wad Ig ¥ g
¥ a5 @Az gz G wea-
fifas ®rme mwie gd, W™ oar
FFomqar A q fdl @ B om
TH dqF  fager ¥ I 3 aAC
foasr g W@ ¥ oA ¥ S
gd Amr fAimg wrggz g AR
arE # g ¥ o7 gd gdr, A
qi FA gaoit @ jax ¥ fEll S
F ooam @it g F fRNw §
atr # ' o .

25 ReTr W1 WIE @S F
T T |

26. @g #r =egm (fewe
Fe4q Wiwza) w0 (@faia g

Training Programme organised through
the Rural Electrification Corporation

3691. SHRI S. S. AHLUWALIA: Will the
Minister of ENERGY be pleased to state:

(a) whether any training programme is
being organised through the REC (Rural
Electrification Corpora tionjjfor (officers of
State Electricity Boards, State Governments
and Banks to guide ‘farmers in choosing and
installing properly matched and efficient
pumping system;

(b) if so, what are the salient featuies of
the programme and t'ne names of the Slates
where such programme has been organised;

() whether Government have any moni.
toring system to see that the officers of
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State Governments, State Electricity Boards
and Banks who have been guided by REC
are transmitting their guidance to the farmers
in a proper manner; and

(d) if so, what are the details in this
regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP-
NATH RAI): (a) Yes, Sir.

(b) The Programme envisages imparting
training in the matter of installation of
efficient irrigation pumping systems for 900
supervisory and field level officers of State
Electricity Boards, State Governments and
Banks etc. So far 13 programmes covering
286 officers have been conducted at
Hyderabad (Andhra Pradesh) and Nasik
(Maharashtra). Each of these programmes
included a cross section of participants
drawn from different States.

(c) The Training Programme has been
very well received by the participants and
their sponsors.

(d) and (e) The sponsoring agencies are
advised to depute only the concerned
field officers to attend the training prog
rammes so as to ensure that on getting
trained, they are utilised for dissemination
of knowledge and transmitting guidance
to the farmers.

Chartering of helicopter service by ONGC
for offshore operation

3692. SHRI S. S. AHLUWALIA:

SHRI SHIV PRATAP
MISHRA:

Will the Minister of PETROLEUM AND
NATURAL QAs be pleased to sta'.e:

(@) - whether it is a fact that ONGC
are no more chartering helicopter services
from abroad for its offshore ope.
and instead utilising the services of Pa-
wan Hans; if so since when;

(b) how many incidents of helicopter
accidents have occurred year-wise during



179 Written Answers

the last 4 years and the number of ONGC
personnel killed in such accidents;

(c) whet'ner ONGCIPawan Hans have
been obtaining any prior approval regarding
the route Of the helicopters and health of the
engines involved in the offshore operations;
and

,d) whether the latest crash of a heli copter
with ONGC personnel on hoard near Madras
coast has since been investigated into; if so,
what are the findings thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHM
DUTT)- (a) Besides its own three
helicopters, ONGC is  Charter-hiring
helicopters from M|s Pawan Hans Ltd. (PHL)
Mis Delhi Gulf Co. and Indian Air Force for
its offshore operations. The period of
contract with M|s PHL is from 6.10.86 to
31.3.90.

(b) In the last 4 years, there has been only
one accident on 12th August, 1988 involving
a helicopter of Pawan Hans Limited fa which
10 persons died. None of these was ONGC
employee.

() The control of operations of heli
copter, charter-hired by ONGC is with the
concerned contractor who coordinates with
authorities like Air Traffic Control, National
Air Port Authority etc.

(d) The investigation of such types
of accidents is the concern of Ministry
of Civil Aviation.

Electrification of Bhogapur Village in
Aligarh

3693. SHRI B. L. PANWAR; Will the
Minister of ENERGY be pleased to state:

(@ whether it is a fact that Bhogapur
village (Code No. 118) in the Chandaus
Block of Aligarh district has not been
electrified so far;

(b) if so, what are the reasons there
for; and :
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(c) by when the village is likely to be
electrified?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP-
NATH RAI): (a) to (c) According to the
Uttar Pradesh State Electricity Board, the
main village Teekri (Code No. 118) of whic'n
Bhawapur is a hamlet has been electrified on
31-3-1984. There is no Bhogapur Village
(Code No. 118) in the Chandaus Block of
Aligarh District.

Electric supply system in high rise building

in Delhi

3694. SHRI T. R. BALU: Will the
Minister of ENERGY" be pleased' to state:

(@ whether any surprise checks have
been conducted recently by the Delhi
Electricity Supply Undertaking into the
conditions o'f electric system in high-rise
buildings and hotels;

(b) if- so, what are the names off the
buildings and hotels checked during the last
one year;

(c) whether any of their systems was found to
be defective; if so, what are the details thereof;

and

(d) what steps are being taken to keep
electric supply system in order in high-rise
buildings and hotels of Delhi?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP-
NATH RAI): (a) to (d) The information is
being collected and will be laid on the Table
of the House.

Setting up of Tehri Project Corporation!

3695. SHRI SHANTI TYAGIrwill

the Minister of ENERGY be pleased to state:

(a) whether Central Government have ¢ set
up a Tehri Project Corporation for execution
of the work of the project;



